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PAPERS LAID 0 TH T L 

D TAiLED DEM DS OR GRA S, 19 2-83 
P. MINI TRY OF Crvl' SUPPLl 

THE MINI OF AGRICULTURE 
AND RURAL DEY LOPME T AND 
CIVIL SUPLIES RAO BIRENDRA 
SINGH): I be gto lay on the Table: 

A copy of the Detailed Demand' tllr 
Grants (Hindi and Engli h versions) of 
Mini try of Civil Supplie for 1982-83, 
[Plac d in Library. See o. LT-3 64/ 

82]. 

AUDITED ACCOUNTS OF NATIO AL INSTI-
TUTE OF RURAL 0 VELOPME ' T, HYOERA-
BAD FOR 1980-81 WITH A STATEMENT FOR 

oiLXV' 

THE Ml ISTER OF STATE I THE 
MINISTRIES OF AGRICULTURE AND 
RUR.AI:- DEVELOPMENT (SHRI BA-
LESHW AR RAM ): I beg to lay on the 
Table: 

(1) A copy of the Audited Accounts 
(Hindi and Engli h ver ion) of the 

ational In titute of Rural Develop-
ment, Hyderabad, for the year 1980-81. 

(2) A talement (Hindi and Engli h 
versions) showing reasons for delay in 
laying the paper mentioned at ( 1 ) 
above. 

[Placed in Library, See No. LT-3865/ 
82.] 

ANNUAL ACCOUNTS OF NATIONAL CoUNCIL 
OR COOPERATIV TRAINING (NATIONAL 

CooPERATIVE UNION OF INDIA) , N W 
DELHI FOR 1980-81 

THE DEPUTY MINISTER J THE 
MINISTRIES OF AGRICULTURE AND 
RURAL DEVELOPMENT (KUMARI 
KAMLA KUMAR I) : I beg to lay on the 
Table: 

A copy of the Annual Account (Hindi) 
and Engli h versions) of tqe N ationa 1 
Council for Cooperative Training (Na-
tional Cooperative Union of India) ew 
Delhi, for the year 1980-81 together witb 
Audit RepClrt thereon. [placed in Library. 
See No. Uf-3866f82]. 

NOTIFICATIONS U DER ENTRAL Ex ISE 
RULES, 1944 A 0 CuST MS Acr, 1962. 

THE DEPUTY MINI TER H 
MINI TRY OF FJ A E (SHRI JA -
ARDHANA POOJARY): I beg to Jay on 
the Table'; 

( 1 A copy ea h of the following 
otification (Hindi :lnd En Ii v r ion) 

i ued und r the otral E i ' Rul , 
1944:-

(i) G.S.R. 291( ) publi hed in n-
zette of India dated the 1 l April, 19 2 
together with an e plnnatory memoran-
dum making cert in amendment to 
Notification , 0. 95/ 1· dated tbe 
1 t April 1981 0 a to extend the dura-
tion of the partial e emption from ex-
cise duty thereunder to Tran f rme of 
rating 150 K. V. . nd a OVe upto and 
including 31 t ,far h. 1983. 

(i i) G .. R. :!92() publi hed in 
Gaz~tte of Jndi dated th 1 t pril, 
1982 together with an explanatory me-
morandum maki ng ertain amenJment 
to otificat ion o. 96/81- E dated the 
1 t April , 19 loa to e tend the dura-
tion of the partial exemption from ex-
cise duty th reunder to Ete trie motor 
of 5 K.W. and abo e upto and includin 
3 J t March, 1982. 

(jjj) G.S.R. 293( ) publi hed in 
Gazette of India dated the 1 t April 
1982 together with an explanatory me-
morandum making amendm nt to oli-
fication o. 53/80-C, 54/ O-C • 
55180- E, dated the 13th M y, 19N 
so a to extend the period of the e 'ci 
duty conce ion thereunder to teel in-
gots and iron or teel product men-
tioned in the notification if the are 
manufactured with the aid of electric 
furnace from indigenou ponge iron 
or in combination with other mat r 
specified in the earli r notification tlpto 
and including the 3 J st March, 19 3 . 
[Placed in Library. See No LT-3 67/ 

82]. 

(2) A copy each of the 
Notification (Hindi and Engli 

followin 
ver ion ) 



.. 
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under e fjon 159 of the u toms Act, 
1962:-

(i) G .. R. 272( ) publi bed in Ga-
zette of india dated the 29th March, 
1982 togetber with an e planatory 

. memor ndum making amendment to 
otification o. 76- u toms dated the 

31 t Mar h, 1 7 0 a to extend the 
exemption granted under thal Notifica-
tion for on more year i.e. upto 30th 
April , 19 3. 

(ii) .. R. 273( pubJi bed in 
Gazette of India dated the 29th March, 
1982 together with an e ' planatory me-
morandum making am ndment to Noti-
fication o. 15 - ustom dated the 2nd 
Augu t, 1976 . u, to e 'tend the vali-
dity of otifi ation o. 150-Customs 
-dated the 2nd Augu ·t 1976 upto 30th 
April, 19 3. 

(iii) .. R. 275(E) publi hed in 
Gazette 01 India dated the 30th March, 
1982 together with an explanatory 
memorandum making amendment ,to 
Notification No. 4-Cu tom dated the 
19th ] anuary, 1980 0 a to e tend the 
validity of otifi ation o. 4- ustoms 
dated the 19th January, 19 0 upto 30th 
April, 1983. 

(iv) G.S.&. 276(E) published in 
'Gazette of India dated the 30th 
March, 1982 toget~r with an explana-
tory memorandum making amendment 
to Notification No 200-Cu toms dated 
the 28th ptember, 1979 so a to ex-. 
tend the validity of otification No. 

'200- u tom dated the 28th September, 
1979 upto 31 t March, 1983. 

(v) O.S.R. 277(E) published in 
Gazette of india dated the 30th March, 
1 2 together with an eX~]8natory 
memorandum making amendment to 

otification No. 69/82-Cu tom, dated 
the 28th February, 1982 0 as to extend 
the validity of Notification No. 69182-
Cu ' tom dated the 28th February, 1982 
upto 31 t March, 198'3. -

(vi) O.S.R. 278(E) publi hed in 
'Oazette of India dated the 30th March, 
'1982 together with an explanato'ry me-

merandum making amendm,ent to 
Notification No. 197-Customs dated the 
14th October, 1978 0 as to extend tbe 
validity of otification 0, 197-Cus-
tom dated the 14th Octob r 1978 upto 
31 t March, ' 1983 . 

(vii) G.S.R. 279(E) publi bed ill-
Gazette of India dated the 30th March, 
] 982 together with an explanatory 
memorandum making amendment to 
Notification ~o. 179-Custom dated the 
22nd August, 1979 0 as to extend the 
validity of Notification No. 179-Cus-
tom dated the 22nd Augu t 1979 upto 
31 t March, 1983. 

(viii) G.S.R. 280(E) publi bed in 
Gazette of India dated the 30th March , 
19 2 together with an explanatory 
memorandum making amendment to 

otification No. 2-Cu tom dated the 
1st January, 1979 SO as to extend the 
validity of Notification No.2-Customs 
dated the ] t January, 1979 upto 31 st 
March, 1983. 

(i ) G.S.R. 298(E) pubJi hed ill 
Gazette of India dated the 1 t April, 
1982 together with an e planatory me-
morandum exempting glass shell rom 
the manufacture of electric lamp-- from 
the basic custom duty for a further 
period 01 ix month i.e. till 30th Sep-
tember 1982 . 

(x) G.S.R. 299(E) published in 
Gazette of India dated the 1st April, . 
1982 together with an explanatory 
memorandum making amendment to 
Notification No. 60-Cu tom dated the 
28th FebrUQry, 1982 exempting gJass 
shel1 from auxiliary duty. 

[Placed ill Library. See No. LT-3368! 
82]. -

~T~m ~ ti~ (~) 
f~"~wl'" ~ <fiT SlfdPifa- ~o t:f<fo 
~ 0 <fiT SI fa Pi fa- .... .. 

(l nterrllptions) 

MR. SPEAKER: This is not the way. 

No."~ ~ ~l 
(1 nfermptions) 

/ 


